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A.'New Medical Colleges 

+ (Sbri Raghuna:h Singh: l 8hrl Ram KrIshan Gupta: 
*118. '\ 8hri Ramcshwar Tantia: 
. _ I Shri Madhw."dan Bao: 

L Shrlmatl Mlnlmata: 

Will the Minister of Health be 
p cased to state at wh&t stage is the 
proposal to open 18 New Medical Col· 
J"geS to mee: thp shortage of doctors? 

The Mlnlsu-.r of Healtla (Shit Ku-
markar): The Government of India 
have no proposal to open any new 
medical colleges. The establishment 
of medical colleges is mainly the con· 
<'(Om of the State Government •. 

Shri Raghunath Singh: In my con· 
stituency of Banaras, a medical col· 
lege is going to be started in the 
Banaras Hindu University aft.·r threl' 
months. What help is the Central 
Government going to extend here'! 
lt 1>, a Central University. 

Shri Karmarka.r: Ye., I have under· 
stood the Queslion. The Vice-Chancel-
lOr of the Banaras Hindu University 
Iul., ltindly intimated to us that they 
arc transforming the preSl'nt Ayur-
vedic Mediral ClOlleg" into a modern 
medical college. We have said that if 
they Iik .. they can go ahead, they have 
our best moral support. 

Shri RaghWUltla SIngh: Moral sup· 
port? Whst about the money? 

Shri Karmarkar: Regarding money, 
w" had about Rs. 6:1'> erores at the 
beginning of th" Second Plan. We 
hav" allocated that already tor putting 
up some medical colleges and for help-
ing olhers for upgrading. In addil.ion, 
becau." we thought there was need for 
medical student., we have made avail. 
able a sum ot RIo. 2 erores from other 
schemes to enable existing medical 
colleges to inerease the number of stu-
dents. By the time We did that, W.' 
finished all the money. Tht!refore, we 

. have nothing except. moral support to 
jl'ive to the Banaras Hindu University 

Shri ThinuDaIa Bao: In view of the 
fact that there is a larlle number of 
medical graduates, is it the policy of 
the Government to assist privllte 
medical colleges like the ones in U dlpi 
and Kakinada with financial assi~t· 
ar!CeO! 

Shrl Karmarkar: Yes, Hir. We are 
thinking in terms of extending II 
token financial assistance to show our 
support for such medical colleges. 
'rhey are doing good work, as I have 
~&id many times, but unhappily for 
us, we have no money with us. 

Shl'iJDafi ReDua Ray: Considering 
the fact that the number of doctors 
available during the remaining period 
of the Second Plan and the Third Plan 
will be much less than required, even 
though it i. a Htate subject, has the 
Ministtv of Health ~hought of plncing 
some nlore resourc~s at the disposMl 
of the State Governments to s'ar! 
more colleges now so thnt when the 
Third Plan' comes We may not be held 
up for want of doctors? 

Shri Karmarkar: I appreciate that 
there is need for more medical col-
leges in the Statl's, and so far as help 
is concerned, it will all depend upon 
the ·resources that will be made 
available to us during the Third Plan. 
It is too rarly for me to anticipate. 
If there i; any money. then part of 
the money will go to medical colle-
ges. 

Sbr\mati Renuka Ray: My point is a 
little difTerent. I may not have made 
myself clear. When the Third Plan 
actually starts, if the money is made 
available, it will take nt least some 
years for the doctors to be trained and 
equipped. Therefore, is it not neces· 
sary to lilY parHcular stress and em-
phasis on this from nOW and to have 
available even during the s..'Cond 
Plan periOd more resources to help 
thl? State Governments to start more 
medical colleges? 
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SbrI Karmarkar: JlIy hon. 
can appreciate that merely 
stress doe. not create money . 
during the Second Plan 1 am 
.or..,. ... .,.. lv!lplt!1lI in 
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matter. We cannot give any money 
when we do not possess it. Regarding 
the Third Plan, as I said, It is pre-
mature for me to give any assurance 
to the House; much depends upon the 
total resources available, and if my 
hem. friend can help me in gcttinc 
more resources, I shall be extremely 
IIrateful. 
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Mr. Speaker: The hon. lady Mem-
ber evidently has felt it. Certainly 
this is a matter of sentiment. I would 
only suggest to hon. Ministers that as 
far as possible, the language should 
btl such that feelings are not hurt, 
the sentiments of the lady Members 
In the HOUSe and elsewhere are not· 
wounded. 

Shrl Karmarkar: I shall translate 
whllt 1 said In Hindi, because my 
Hindi was not understood by you, be-
cause this Is a serious matter. What 
1 said was precisely this, that It Is 
open to the Madhya Pradesh Govern-
ment to open a college exclusively for 
ladies, they are free to do 80, we do· 
not come In the way. but 10 far 81 I 
know Madhy Pradesh have taken CU9 



Ora! Ar&s",ers PHALGUNA 20, 1881 (SAK:"l) Oral AmweTS 

to see that a number of seats is re-
.erved for ladies. U there is anything 
WTong in that, I apologise. 

1IIr. Speaker: r do not think the 
han. . lady Member has taken excep-
tion to this, but to the earlier answer, 
name;y that women, if they are edu-
cated as doctors, marry and then go 
away. It is pas.;!",' I!lat she has taken 
..,.ception to that and not to the oth~r 
one. Anyhow, what bas been said 
has been said. Hereafter I would 
urge upon all han. Members not to 
wound the feelings of lady Member •. 

Dr. Atobamamba rosp·-

Mr. Speaker: Here is a lady Mem-
Lu who ;, a doctor. 

Dr. Atduunamba: Lady doctors a"~ 
practising and they are very efficient. 

Shri Karmarkar: U you give me in-
dulgence, I will translate precisely 
.... hat I said. I said that from certain 
quarters complaints have been receiv-
ed that lady doctors.. when they are 
trained, marry and they nre not usc-
ful to society. I added further that 
we do not believe in thi. complaint at 
all. That is what 1 said. If T am 
wrong. T apolog;sp to her. 

Shrimati Renuka Ray: This raises a 
very major discussion. Men also get 
"",rried, don't they? 

Dr. Atebamamba: Lady doctors have 
got as much right to marry as the 
men doctors and they marry. 

Mr. Speaker: Unnecessarily a con-
troversy has been raised. The han. 
lady Member, Dr. Atchamamba, is 

"herself a doctor. She i. married. 

Dr. Atehamamba: And I om practis-
ing. 

Mr. 8peaker: Now, question No. 770. 

SIIrImaU Matlda Ahmed: 1 am larry 
I was a bit late today. I submit that 
question No. 759 may be taken up 
now. 

Mr. Speaker: After all the qUestiODS 
3re finished. I shall allow her an 
apportunity. 

Shri AmJa4 All: She may be allow-
ed that concession, a. she is a lady 
Member. 

Mr. Speaker: No, nothing of the 
kind. No lady Member is allowed to 
Come late. I do 'not want to make a 
distinction between men and women, 
so far as coming into the House ;. 
concerned. 

8hri Ty"': These are Holi days, 
and the House is in a Hall mood. 

Htrakad Project 

+ r Shri R. C. Mulllck: ·"0. ~ Shrl Ram KrlshaJl Gupta: 
L Shrl Chintamoni PaoIrrahl: 

Will the Minister of Irrlratlon 8IId 
Power be pleased t.o refer to the reply 
given to Starred Qu.stion No. 1076 on 
the 21st December, 1959 and state 
whether the Ori"8 Government's re-
qu~st for a loan of 90 lakh. of rupees 
for reimbursement to the Hirakud 
Project has been approved by the 
Planning Commission by now? 

The Deputy Minister of Irrlptlo. 
and Power (Shri BaW): No, Sir. The 
matter is still under the consideratioll 
of thl> Planning Commission. 

Shrl B. C. Mulllck: May I know the 
reasons for the delay? 

8hri Hathl: The Planning Commis-
Ilion have asked tor certain informa-
tion from the State Governments, and 
tha~ is being considered. 

8hri B. C. Mal1lek: May I know 
how many acrel out of four lakha 
acres have been brought under culti-
vation rlow at Hlralr.ud? 

8hri HaW: I have not got the latest 
dgures, but the figure up to October, 
1959 is 2,85,171 arres irrigated. 

Shri Chlnamoal 1'aIlJcrBhl: What 
kind of inform. tion have the Plan-
ning Commission wanted to know 
from the State Government or tile 
project authority, owing to which this 
delay h.. taken place? 




